
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 02.12.2020 

NOTICE  

 
 
 

Take notice that the following matters listed on 04.12.2020 in the Court-II will not be taken up. The 

next date of hearing will be notified later. 
 

         

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 36 of 2020 

 

 

Ajay Ajit Peter Kerkar 

Vs. 

Sneh Sadan Traders & Agents Ltd 

& Ors. 

Varsha Banerjee Sarthak Sharma 

Nitesh Jain-R2 

2.  Comp. App. (AT) 

(Ins) No. 338 of 

2020 
 

 

 

Narendrabhai Jayantilal Shah 

Vs. 

Lim Fa Pte Ltd. 
 
 

 
 

Natasha Dhuruman 

Shah 

Sumit Kansal-RP 

Sahil Mahajan-R1 

Sumit Kansal-R2 

3.  Comp. App. (AT) 

(Ins) No. 121 of 

2019 

Part Heard 

 

Martin S.K Golla 

Vs. 

Wig Associates Pvt. Ltd. &Ors. 

Davesh Bhatia Praveena Gautam-

BOB 

Mithun Shashank-

IBBI 

Pooja Pandey-R1 
 
 
 
 
 

 

 

 

  

 

 

     Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/- 
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